IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2023

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KIND OF CASES BALANCE | FB] DB] SB| TOTAL| FB] DB| SB| TOTAL|BALANCE
MAIN CASES : 01.03.2023 31.03.2023
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13250] O 2 40 421 O 8 18 26 13266
2 | CIVIL SECOND APPEAL 5501] o] o 8 sl of o] 25 25] 5484
3| EXECUTION FIRST APPEAL 95 o o] o o of of o 0 95
4 | EXECUTION SECOND APPEAL 25 o o] 0 of of o o 0 25
5 | CIVIL MISC. APPEAL 35778 0| 28] 168] 196] 0] 34| 29| 63| 35911
6 | CIVIL REVISION 828 o] o] 13 13 o] o] 11 11 830
7 | CVILREVIEW so7l o 171 13| 30| o] 5| 13 18 819
8 | INCOME TAX REFERENCE ol o] of o of of o o 0 0
9 | OTHER TAX REFERENCE 129 o of o of o] of o 0 129
10 | TAX CASES ol o] of o of of of o 0 0
11 | CUSTOM APPEAL 12] o] of o of of o o 0 12
12 | INCOME TAX APPEAL 358] 0] 0] O ol o] 14| o0 14 344
13 | WEALTH TAX APPEAL ol of o o ol o] o] o 0 0
14 | SALES TAX REVISON 746] 0] 0] 15 15] o] o 36 36 725
15 | TESTAMENTARY CASES ol of of o of o] o] o 0 0
16 | COMPANY PETITION 8| of of o ol o] o 1 1 7
17 | COMPANY EXECUTION PETITION ol of of o ol of] o] o 0 0
18 | COMPANY APPEAL 8| of of o of o] of o 0 8
19 | COMPANY APPLICATION 1371 o o] o ofl of o] o 0 137
20 | COMPANY SUIT 12 o] of o ol o] o] o 0 12
21 | COMPANY LIQUIDN. CASES 41 o] o o of o] of 1 1 40
22 | ELECTION PETITION 5] of of o of] o o o 0 5
23 | SPECIAL APPEAL (CIVIL) 41 o] 1] o 1l of o o 0 42
24 | SPECIAL APPEAL (WRITS) 2355] o[151] o] 151] o] e7] o 7] 2439
25 CIVIL CONTEMPT 4647] 0| 12 104 116f 0 4| 355 359 4404
26 | CIVILWRMS 101309] 0] 151] 1261] 1412] 0| 49| 1132] 1181] 101540
27 | RECRIMINATION PETITION ol o] of o of] of o o 0 0
28 | CROSS OBJECTION 675] 0| o] 4 4 o o o 0 679
29 | CIVIL REFERENCE 6] o] of o ol o] of o 0 6
30 | CIVIL TRANS. APPLICATION 36| o] o] 19 19l o o 107] 107 298
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 371 0 0 1 11 0 0 0 0 38
TOTAL (A) | 167196] o] 362| 1646] 2008] o| 181|1728] 1908] 167295
CRIMINAL SIDE.-
1 | MURDER REFERENCE 11l o 0 ol o 5 o 5 5
2_| CRIMINAL APPEAL 27739] o] 21] 108] 129 o] 28] 49 77| 27791
j ggmsi\\t fsllESvClst,\'lr - 13381 0| 0| 105] 1058] o 0/ 106 108] 13380
“PETITION
(IS 482 CR.P.C.) 24346| 0 0| 506 506] O 0] 320 320 24532
5 | CRIMINAL MISC. BAIL
(U/S 438 & 439 CR.P.C.) %222f O 0 865/ 865 Of o] 874 874 3213
6 | CRIMINAL CONTEMPT
7| CRIMINAL REFERENCE 2? 8 8 8 g 8 8 8 8 20
8 | HABEAS CORPUS 33 of 30| o 30l o 28 o 1
9 | CRIMINAL LEAVE TO APPEAL 1639] of 2 271 2o o 1] 110 2 o
111 1557
10 | CRIMINAL WRITS 1717] o] 42| 170 212
11 | CRIMINAL REVIEW O] 30| 130] 160] 1769
IOTAL ®) 1 72110 of 95)1781] 1876] o] o[ 1sss| 1678| 73307
oTAL (A+B) | 239306 of 457] 3427
Note:- This month 1 Criminal Revision (Single Bench) has been disposed off by e R EL 25081239602

reduced from the remaining Single Be
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nch cases only.

the Division Bench, hence 1 disposed case has been




IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2023

S.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB] DB SB| TOTAL| FB DB SB] TOTAL|BALANCE
MISC. CASES.::- 01.03.2023 31.03.2023
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5384| 0| 24 50 74] O 15 52 67 5391
2 |BAIL & STAY IN CRL.REVISION 5121 O 0 77 771 O 0 89 89 5109
3 |BAIL & STAY IN CRL.MISC.PET. 21716] 0 0| 454 4541 0 0| 237 237 21933
4 |BAIL&STAY IN CRL.TRAN. PET. & CRLW 1387] 0 0| 143 143] O 0| 108 108 1422
5 |BAIL & STAY IN CRL.CONT.PET. 0] O 0 0 of O 0 0 0 0
6 |BAIL & STAY IN CRLLA 20] O 0 1 1 0 0 0 0 21
" |(ateing over Cr. Wain Caseg) 726| o of o 9l o o mn 1| 724
TOTAL (C) 34354] 0] 24| 734 758] 0 15] 497 512 34600
2 CRIMINAL TRANSFER 78] O 0 5 51 0 0 10 10 73
3 STAY IN HABEAS CORPUS 4] O 1 0 1 O 0 0 0 5
TOTAL (D) 82| O 1 5 6] O 0 10 10 78
TOTAL (C+D) 34436] 0] 25] 739 764] 0 15] 507 522 34678
TOTAL (A+B+C+D) 273742 0] 482] 4166] 4648] 0] 286] 3824| 4110] 274280
ICIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY IN|. T. APPEAL 431 0| 0 0 0] 0 0 0 0 43
2 |STAY INW.T. APPEAL / CUSTA 9] O 0 0 0] O 0 0 0 9
3 |STAY INO. T. REFERENCE 117y O 0 0 0] 0 3 0 3 114
4 |STAY INS. T. REVISION 5531 O 0 10 10] O 0 31 31 532
5 |STAY IN CIVIL IST APPEAL 4656] 0O 2 40 421 0 5 3 8 4690
6 |STAY IN CIVIL 2ND APPEAL 2534} 0 0 9 9 0 0 16 16 2527
7 |STAY IN EXE. FIRST APPEAL 98f O 0 0 0] O 0 0 0 98
8 |STAY IN EXE. 2ND APPEAL 241 0 0 0 0] 0O 0 0 0 24
9 {STAY INC. M. APPEAL 10004] O 21 59 80] O 19 22 41 10043
10 |STAY IN CIVIL REVISION 749] O 0 11 11] O 0 9 9 751
11 [STAY IN CIViL. CONTEMPT 171 O 0 0 o] © 0 0 0 17
12 [STAY IN SPL. APPEAL (CIVIL) 28] O 0 0 of O 0 0 0 28
13 |STAY IN CIVIL TRANS. APPLN. 3731 O 0 14 141 O 0 98 98 289
14 |STAY IN COMPANY CASES 13] © 0 0 0] O 0 0 0 13
15 [STAY IN SPL. APPEAL (WRIT) 19901 0} 141 0 141] O 60 0 60 2071
16 |STAY IN WRIT PETITION 61711] 0| 130]| 1158 1288} O 25| 874 899 62100
TOTAL (E) 82919] 0] 294]| 1301|] 1595} 0] 112] 1053] 1165 83349
2 CIVIL MISC. APPLICATIONS 50281 0O 11 45 561 O 2z 73 75 5009
3 CIVIL MISC. CASES U/S-5 12376} 0O 22| 145 167] O 22 83 105 12438
4 EXE. MISC.APPLICATION 0] O 0 0 o] O 0 0 0 0
5 LEAVE TO APPEAL TO S.C. 1 O 0 0 of O 0 0 0 1
TOTAL (F) 17405f 0] 33] 190 2231 0 24) 156 180 17448
TOTAL (E+F) 100324| 0] 327] 1491] 1818 0] 136] 1209} 1345] 100797
TOTAL (C+D+E+F) 134760| 0] 352] 2230] 2582f 0] 151] 1716} 1867| 135475
GRAND TOTAL (ATOF) 374066| 0] 809} 5657] 6466} 0] 422| 5033] 5455] 375077
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